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Supreme Court

Nagappa Shankar Powale v. Union of India, (P.K. Mishra and Vipul M. Pancholi, JJ.), 2025 SCC
OnLine SC 3830

Prashant Waghmare v. Tanaji Balasaheb Gambyjire, (Sanjay Kumar and K. Vinod Chandran, JJ.),
2026 SCC OnLine SC 2223

Rajinder Kaur v. Manpreet Singh, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2025 SCC OnLine
SC 3829

Rakesh v. State of U.P., (Satish Chandra Sharma and Sanjeev Sachdeva, JJ.), 2026 SCC OnLine SC
2225

S. Rajaseekaran v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC
2226

Star Grain & Shipping (P) Ltd. v. Chetan Dalal, (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2026 SCC
OnLine SC 2224

State of M.P. v. Shyamsunder, (M.M. Sundresh and N. Kotiswar Singh, JJ.), 2026 SCC OnLine SC
2222

Three C Shelters (P) Ltd. v. Rakesh Kumar Gupta, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala
and Manoj Misra, JJ.), 2024 SCC OnLine SC 6542

Allahabad High Court

A To Z Enterprises v. Commr., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026
SCC OnLine All 37953

Aakash v. State of U.P., (Rajiv Gupta and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 37885

Aarifv. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra, JJ.), 2026
SCC OnLine All 37877

Aartiv. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 37796

Abdul Jabbar v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 37843

Abhayraj Singh v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 37681

Abhishek Mishra v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 8787
Abhishek Singh v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 37853

Adesh Kumar Tiwari v. State of U.P., (Prakash Singh, J.), 2026 SCC OnLine All 37727

Ajay Raghav v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37801

Ajay Tiwari v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37683

Ajay v. Regional Manager Rajya Bhandaran Nigam, (Dinesh Pathak, J.), 2026 SCC OnLine All
37909

Ajeet Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37726

Ajit Kumar Mishra v. State of U.P., (Rajeev Misra and Sudhanshu Chauhan, JJ.), 2026 SCC
OnLine All 37884

Ajit Kumar v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 37836

Akhilesh Lata Bharti v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan
Mishra, JJ.), 2026 SCC OnLine All 37881

Alok Kumar Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37687
Alpana Kaushik v. Surendra Singh, (Anil Kumar-X, J.), 2026 SCC OnLine All 37891
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Amir Khan v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 37676
Amit Kushwaha v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 37896
Amit v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 37669

Amrita Devi v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 37807

Amritanjali Associates v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.),
2026 SCC OnLine All 37930

Anil Gupta v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37695
Anil Kumar Srivastava v. State of U.P., (Manjive Shukla, J.), 2026 SCC OnLine All 37914

Anil Paint & Hardware Store v. Union of India, (Saumitra Dayal Singh and Swarupama
Chaturvedi, JJ.), 2026 SCC OnLine All 37951

Anil v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 37831

Anjali v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 37928
Ankit Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37712
Ankit Tiwari v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 37835

Anshul Kushwaha v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37739

Anuj Raja v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
37858

Anup Kumar v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 37824
Anurag Vats v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37718

Anuruddha v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 37922

Arun v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37737

Arvind Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37655
Ashakar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37693

Ashok Kumar Kanaujiya v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37745

Ashok Kumar Singh-Vii v. Khoob Singh, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.),
2026 SCC OnLine All 37900

Ashok v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37804
Ashutosh Singh Sengar v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 37783
Ashwani Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37724
Babbu v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37659

Babli Yadav v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37691
Babloo Sharma v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37803
Bablu Sharma v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37685
Bajrang Das v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37663
Bajrang Das v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37664

Bajrangi Mishra v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra,
11.), 2026 SCC OnLine All 37879

Balbir Singh v. L. Venkateshwar, (Vikas Budhwar, J.), 2026 SCC OnLine All 37777
Banti Teotia v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37703
Bhamarpal v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 37780
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Bharat v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 37822
Bhooraj v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37711

Bhupal Singh v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 SCC
OnLine All 37902

Bhupendra Kumar Sharma v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37819
Bilal v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37700

Bipin Kumar Srivastav v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine
All 37872

Brijesh Kumar Sahu v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37747
Brijesh Sharma v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37708
Central Rubber Works v. S.A. Qureshi, (Samit Gopal, J.), 2026 SCC OnLine All 37785

CIT v. Brahma Prakash Singh, (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 37894

Complainant in Fir No. 1108/2019 v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar
Chaudhary, 1J.), 2026 SCC OnLine All 37934

Danish Khan v. Ramdhani Maurya, (Saurabh Lavania, J.), 2026 SCC OnLine All 37898
Danish v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37719

Devendra Kumar Agrawal v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi,
J1.), 2026 SCC OnLine All 37899

Dharmendra v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 37816

Dhirendra Pratap Singh v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan
Mishra, JJ.), 2026 SCC OnLine All 37868

Dileep Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37837
Dinesh Kumar v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 37855
Dinesh Kumar v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 37817
Dinesh Yadav v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 37670

Divya v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
37865

Ekta Anand v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 37808

Firoj Akhtar v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 37925

Gaffar v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 37754

Ganga Ram Gautam v. State of U.P., (Sanjay Kumar Pachori, J.), 2026 SCC OnLine All 37675
Gaurav Sachdeva v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 37672

Gaurav Singh v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 37945

Gaurav Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 37795
Gurdeep Sardar v. State of U.P., (Sameer Jain, J.), 2026 SCC OnLine All 37830
Gurjet Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37660
Gyan Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37705
Hans Raj Gupta v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 37916
Hansraj v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 37895
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Harendra Pal Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37704
Hasan Firoz v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37710
Induwala Singh v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 37734
Jagdish Bind v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 37689
Jagmohan v. State of U.P., (Manjive Shukla, J.), 2026 SCC OnLine All 37913

Jalalu v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 37784
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